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(b ) and (c ). The cost o f pipes being 
imported for the Salaya-Viram gam -
Koyali ieclion of the crude oil pipeline 
proieci is about Rs. 14.17 crores.

The Kourkela Steel Plant is the only 
manufaclurer of pipes of API quality 
required for the pipeline project 
Supply of nearly 13,200 MTs of 18" 
di.in.c ;er pipes for Ihe Viramgam- 

Section has been made by Hin- 
cJus'nn Steel Plant (HSL). Orders have 
bcpn i;;!;ired with HSL for 87,000 MT 
o f 24”  pipes for the Viram gam -M athu- 
ra Section. The delivery has to be 
con p lctod  by March 1979. If HSL is 
not able to keep up’to this delivery 
schedule, certain quantity o f pipes w ill 
be required to be imported for this 
Scction also. This will be decided in 
consultation with HSL.

Oil Exploration in Jaiselmer Area

•X213. SHRI S. R. D A M A N !; Will 
the Minister of PETROLEUM AND 
CHEMICALS AND FERTILIZERS be
pleased to state:

(a) whether it is a fact that G ov
ernment has decided to stop oil ex 
ploration w ork in the Jaiselmer area;

(b ) if  so, the reasons thereof; and

(c) if not, the results o f the w ork 
carried on so far and the prospects 
o f finding oil in the region capable o f  
com mercial exploitation?

THE MINISTER OF PETROLEUM  
a n d  CHEl^ICALS AND FERTI
LIZERS (SHRI H. N. BAHUGUNA):
(a) No, Sir.

(b) Does not arise.

(c) Except for a small gas find at 
Manhera Tibba, which was not of 
commercial significance, no hydrocar
bons have So far been found in Rajas
than. Drilling there is being tempora
rily suspehdW for  reinterpfetation of 
the available data, on which would 
d ep ^ a  thfe future course o f action.

Dieselisation o f Trains Running on 
M angalore-Trlvandrum  Section

3214. SHRI VAYALAR R A VI; Will 
the M.nister of RAILW AYS be pleased
to stale;

(a) whether Government are aware 
o f the heavy rush o f passengers in 
the Mangalore-Trlvandrum section 
of Southern Railway;

(b ) whether Government propose 
to dieselise the trains in this section 
and include more compartments;

(c ) if so. the details thereof; a n i

(d ) other steps Government pra- 
pose to take to increase the conveni
ence of passengers there?

THE MINISTER OF RAILW AYS 
(PROF, MADHU DAN DAVATE); (a) 
An analysis of occupation of 29/30 
Mangalore-Trivandrum Malabar Ex
press and 47/48 Cannanore-Trivan- 
drum Express has shown that these 
trains are overcrowded on certain 
sections.

(b) No.

(c) Does not arise.

(d) Arrangements are being made to 
augment the loads of 29/30 Malabar 
Express and 47/48 C annanore-Tri^ri- 
drum Express by two and one second 
class coaches respectively.
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Decision to introduce decasualisation 
Scheme

m

3210. SHRI JAGDAM BI- PKASAD 
YAD AV ; Will the Minister of RAII^ 
W A YS be pleased to state:

(a) whether a decision was t^l^en 
by the Railw ay Board to introduce 
decasualisation scheme for licensed 
porteri at stations over Indian R ail- 
"ways;

(b )  if so, whether this scheme has 
been im plemented at all railway sta
tions over Northern Railw ay and other 
Zonal Railw ays; and

(c) the details o f stations over N or
thern Railw ay and other Zonal Rail
ways w here this scheme has not been 
implemented so far with reasons 
therefor?

THE MINISTER OF RAILW AYS 
(PROF. MADHU DAN DAVATE): (a)
Yes.

(b ) and (c ) . Yes, except at A llaha
bad Jn. station on the Northern Rail
way, where a Cooperative Society o f 
the porters, M /s. Railway Station Por
ters’ Cooperative Labour Contract 
Society Limited, Allahabad, is func
tioning. The question o f introducing 
decasualisation scheme at this station 
is under consideration of the Railway 
Administration.

Congress M.L.As. appointed ns Hlfih 
Court Judges

321,'!. SIIRI 0:vl PRAKASH TYA G I: 
Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleased 
10

(a ) the names of present High 
Court Judgos who at any time before 
their appointment a* judges were 
Congress M L.A s.;

(b ) the yf .'irs in which and the 
name of tho State of which each of 
them was M.L.A.; and

(c) the date o f appointment o f each 
of them as a High Court Judge and 
the name of the High Court o f wliich 
the appointment was made?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSHAN); (a) to (c). The 
information is not readily available 
with Government. In view of the posi
tion given to judges o f  the High Courts 
in the constitution and o f the policy




